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ovér Rs. 7 lakhs to the South Suburban
Municipality, Behala, Calcutta on account
of municipal rates and taxes for the period
between 1963-64 to 197172 ;

(b) whether despite several requests and
reminders from the Municipal authorities,
theso outstanding dues are not being cleared
up by the Executive Engineer, Central Public
Works Department, Dlv, 4 ; and

(c) if so, whether any action will be
taken in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL : (a) No, Sir. The
position s that the Municipality had claimed
about Rs. 8 lakhs on incorrect assessment.
The correct amount due to them has been
calculated at about Rs. 1 lakh and payment
has been made accordingly.

(b) and (c).
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Functioning of Jayanti Shipping Co

6109 SHRIS M BANERJEE, Wil
the Minster of SHIPPING AND TRANS-.
PORT be pleased to state

(a) whether Jayant Shipping Company
has started proper functioning afier its take-
over ; and

()]
over ?

THE MINISTER OF PARLIMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT ( SHRI BAJ BAHADUR ) (a) Al-
though the ownership of the company was
taken over by Government in October 1971,
its management had been taken over by

if 80, the progress made aflter take-

Government much earlier on 1(th June, 1966

- an@uwer ¢isicé then the company has been

(a) s aft szar)

functioning properly.





